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Development of Chilka Lake in Orissa

46. SHRI PADMACHAiRAN SAM- 
ANTASINHERA; Will the Minister of 
AGRICULTURE AND IRRIGATION 
be pleased to state:

(a) whether there is any proposal 
for development of Chilka Lake in 
Orissa;

(b) if so, outlines of the proposal; 
and

(c) when the project will commence 
and what is its estimated cost?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH): (a) to (c). The 
Government of Orissa have reported 
that there are proposals for develop-
ment of Chilka Lake fisheries and 
Chilka Lake brackish water fiisheries 
at a cost of Rs. 24.37 crores and 
Rs. 13.50 crores respectively. These 
would be taken up as soon as approv-
ed.

Charging ot  exorbitant rent by house 
owners in trans-Yamuna Areas

47. SHRI SHIV SAMPATI RAM: 
Will the Minister of WORKS ANI> 
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether it has been brought to 
the notice of the Government that the 
landlords owning houses in trans- Ya-
muna areas like Shahdara, Krishan 
Nagar etc. charge exorbitant rents 
from their tenants and do not even 
give rent receipts; and

(b) whether Government propose 
to ask the Delhi Administration to 
conduct a survey in this regard and 
stop this irregularity of the land-lords 
of Shahdara, Krishan Nagar etc.?

THE MINISTER OF STATE IN 
THE MINISTRY OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN- 
KAB): (a) No, Sir.

(b) No, Sir. The aggrieved tenants 
can seek legal remedies under the 
law.

News Item entitled ‘Janakpuri Flats 
Badly Designed*

48. SHRI RAMANAND TIWARY: 
Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether his attention has been 
drawn towards the news item entitled




